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SIGNATT]RE

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LqW TRIBUNAL ON 12.12.2017

NAIIIE OF THE PARTIES Betul OiI Limited

Ruchi Infrastructure Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016
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For the parties have reported settlement is likely to happen, at their request,

list this matter on 5.1.2018.
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V. NALLASENAPATHY
Mernber (Technical)
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B.S.V. PRAKASH KUMAR

Member (ludicial)
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